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Seventeenth Loksabha
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Title: Introduction of the Rural Labour (Welfare) Bill, 2020.
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HON. CHAIRPERSON: The question is:

“That leave be granted to introduce a Bill to provide for the
welfare measures to be undertaken by the State for the rural
labour employed in the agriculture sector and allied activities
thereto and other rural occupations by establishing a Welfare
Fund for such labour and for taking other measures to improve
their living and working conditions and for matters connected
therewith.”

The motion was adopted.
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